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Sh. Anil Kumar, PCS for the petitioner. Sh. Abhishek Anand, Advocate for

the respondent.

He seeks time to file reply to the main petition as wel] as reply to the rejoinder

application seeking impleadment in addition to the SEBI in terms of order dated o™

February, 2017. Hence. such time is granted,

The matter be listed on 21 September, 2017.
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Hon’ble Shri H. P, Chaturvedi, Member {.J)

Dated 30.08.2017
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